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1. ChEu:aras/ 
Hashish 

2. Opium 

3. Ganja 

4. Heroin 

No. of 
persons. 

. arrested 

4 3.448.400 Kg~. 

~ 155.600 Kgs. 

4.900 Kss. 

S 357,452 Kgs. 

(Note: Pigures Provisional) 

No precise , value of the ' drugs sejz~d 
can b~ furnished as the i 1Jicit market price 
varies widely depending upon the time aod 
plac of seizure, purity of the drug, local 
demand and supply position. etc. 4 

(c) The field formations remain vigilaot 
to check the smuggling of narcotics. Appro-
priate anti-smuggling measures are taken 
in consultation ' with the State Government 
authori ties. 

The 'matt r regarding checkiog of 
smug~lin,g of narcotics across the Indo-Pak 
border was also discussed at the second: 
meeting of India·Pakis·t8Q Joiot Commission 
held ffom the 2nd to 5th July, 1985 at 
New D~Jbi. 

Close co-operatioo with ' the Inter-
national a~eDcies ~oncerned is also main· 
tained to curb smuggling of drugs. 

, A neW 'Act. namely, "Tbe Narcotic ' 
Drugs and Psychotropio Substan,ces Act, 
1985" bas been brought into force with 
effect from 14th November, 1985 whicb 
in ~er. aifa, provides for strinsent' penaitie's 
for drug tra,fficking offences. 

Earning 'of Foreign Exchange (rolll Tourists 

968. SHRIMATI N.!,. JHANS 
LAKSHMI : WiJI the Minister of PARLIA~ 
MEN'rARY AFFAIRS AND TOU IS·M 
be pleased to sea te the foreign exchange 
earned from tourists during the first six 
month of 19.85 ? 

' THB MINISTER OP PARLIA .. 
MENTARY AFFAIRS .AND TOURISM 
(SHRI H.K.t. BHAGAT) : (~) The Jatest 

- available esUmate of forclaD cKobanso 
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earnings from tourism as released by the 
Reserve Bank of India r lates to tbe first 
six months of 1983·84 and is R. 733.4 
erores. 

Appreb DsioQ of Heroin P~ddJer _ In Deihl aDd 
other Part of the Country 

9@, SHaI BALAsAHEB 
PATfL: 

SHRI RAJKUMAR RAI : 
. SHRI SOMNATH RAtH : 

Will the Minister of FI ANCE be 
pleased to state : 

(0) whether ~t is a fact tbat during tb 
Jast six moo~hs many heroin peddlers bave 
been apprebended in Delhi and Other parts 
of the country; 

(b) whether eonsump.tion of heroin in 
our country bas increased or our country 
is being used only as a transit point; 

(C) the teps being takeD to tel' up 
searches and seizure ,to end this evil; cd 

(d) whether the officers who has succ s • 
fully made the s izures have bee rewarde 
suitabJy ? 

TUB MINISTER OF STATE IN T 
MINIS R Y OF INANCB (Sa 
JANARDHANA POOIARY): () e , 
Sir •. 

(b) and (c). eport ree ve d 
.seizures m~de indicQ,te tb t lnd ' , in reCCQ 
years, has b come a transit pOlnr fo tho 
smu8gling of heroin mainly des,in d for ·tb 
Western CouQ·tries. Th re are ~rso r port 
of increased consumption of.h rpi ' in tbe 
major cities jike Bombay and Delh·. 

The 00 rOfQe t ave b en takin 
variou measur to utther tighten th 
controls nd to in,tellsify pr ventive d 
inteUig nc activj(j S 0 meet th 'si u t,ion. 
The field formation rem in viS"1 nt i 
mat er. In add Hon to app ol)l'i te nti 
S ugglio measur take.X) in co· rdination 
with the concern d Cenfral a Stat 
(Jov rnment ulhoriti $, clo co-oper tion 

Hh tbe ·~onc toed intern tio I a Dei 




